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Mr. Speaker: Is it part of the 
negotiations? 

8hr1 K. D. Malan,a: Yes, Sir. M 
it is part of the nelotiations, I would 
not like to rive the details now. 
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f 8hri Ram Krlshan Gupta: Shrl D. C. Sharma: 
Shri PaIlI'utar: 

-1%%3. ~ Sbrl Nathwanl: 

l Shri Morarka: Sbrl Blbbutl Misbra: 
Sardar Iqbal SlnI'b: 

Will the Minister ot Steel, MlDM 
and Fuel be pleased to refer to the 
reply given to Starred Question No. 
316 on the 21st November, 1960 and 
state: 

(a) whether the detailed project re-
port of oil refinery at Barauni baa 
since' J:>e.en received; and 

(b) If so, the details thereoP. 

The Minister of MIDes and 011 (Sui 
K. D. Ma1aviya): (a) Yes, Sir. 

(b) Details ot the Project Report 
have not yet been finalized as these 
are under discussion between the 
Indian Refineries Limited and the 
Soviet Experts. 

Sbrl Ram ItrIsban Gupta: The 
same was the reply on the preVIOlU 
occasion also. May I know what an! 
the reasons for so much delay and by 
what time it will be finalised? 

Sbrt 1[. D. Mala",a: Unfortunately 
I have not changed my reply since the 
last one, because the negotiations and 
discussions are still going on and the 
detailed project is being considered 
between ounelves and the Soviet 
experts. I suppose within the next 
f_ days, it I am not wronl. we wiU 
reach some conclusions. 

Sbri D. C. Sbal'lllll: May I know 
wht>ther the Soviet experts are meet-
ing our technical personnel in arriv-
ine at conchutons with regard to 
these neeotiations or meetinr the 
directon; ot the Indian Reilneriea 
Limited? 

Sbrl K. D. MaIa",a: I do not know 
who exactly are the personnel who 
are having these discussions, beca1lH 
tbe Indian Refineries Limited have to 
be enquired. But presumably the 
Managing Director, a10n, with hIa 
group of experts, must bE' meetinl 
them. 

Shrl N.tbwani: May I know if any 
foreign experts have been invited to 
select the site and, it so on how 
many occasions? 

Sui K. D. Malaviya: Foreign ex. 
perts have not been invited exadly 
tor selecting the site. The selection 
ot the site was done by our OWn peo-
ple. When, later on, some expert. 
came here In connection with other 
work, their opinion also was 10UPt. 

Sbrt Morarka: The hon. Minister 
said that the project report il not 
finalised yet and It would be finalised 
within the next tew days. May I 
know how much of expenditure hal 
already been incurred on thl. parti-
cular project tor construction and 
levelling of the site etc; and also 
whether it is safe to proceed without 
finalising the detailed report? We 
have already spent somt>thinf tor fill-
ing up th(' site etc. 

Shrl K. D. Malavly.: Broadly speak-
ing, the levelling of the ground and 
raising it has not much to do with the 
changl' or modiftcation in the project 
pattern of the reftnery which h .. 
mostly to deal with the details of the 
project report. But it is truP. that 
certain changes may be required in 
the ultimate programme of produc-
tion of varlou8 products. For that.. I 
do not think any ~  ('hange in ('x-
penditure will be called tOT. 

8hr1 J ....... tba Rao: May I know it 
the site selected Is not within the 
seismic zone .0 that the co.t of ron-
IItruction may not increase at II later 
.tale! 

Sbrt K. D. Ma,."lya: t:nroJ'llInalt!ly, 
most ot the north('rn lllo ~ of the 
country lie In the 'lei!<mk zone. We 
have lot to Rnd soml!' lIolution for 
doing our w()rk {'vl'n though 'hl'Y be 
in the 5eismic Tt>rrion. 
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Sbrl T. B. Vittal Kao: In reply to • 
question of December 23, it was stated 
that the detailed project report will 
be rt'ceivcd by December, 1980 _d 
that the first 1 million unit will be 
commissioned by October_December, 
1962. In view of the delay in receiv-
ing the detailed project report, may I 
know whether there will be any 
change in the time schedule? 

Sllri K. D. Malavi,..: We do not 
contemplate any delay in the execu-
tion of the first phase of the plan on 
account of the few weeks' delay in 
receiving the detailed project report. 

Shri T. B. Viltal Rao: It was pro-
posed that some Indian trainees would 
be sent to the Soviet Union for train-
ing on the erection, maintenance and 
operation of the rdineries. May I 
know whether they have been sent? 

Shrj K. D. Malavi,a: Yes; they 
might have left yesterday or they 
may be leaving today. 

Shr! Hem Barua: May I know what 
is going to be the production pattenl 
of the Barauni refint'ry? Mav I kllow 
whether the original pattern is going 
to be affl'l'ted by this projpct report? 

Bhri K. D. Malaviya: It is preci5ely 
the production programme that is 
undl'r discussion these days. There 
may hav .. to be some changes on ac-
count of the quality of crude oil. But, 
we are trying to avoid any changec 
because the details are all laid down 
now and it will be much easier and 
smoother for us to stick to the de-
tailed recommendations. Perhaps, 
if there are some defects in the 
details we may have to change. 
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The Minister of SelentUle Research 
and Cultural Affairs (Shrt HamaYaB 
Kablr): (a) The Governments of 
Andhra Pradesh, Bihar, Jammu and 
Kashmir, Kerala, Punjab and Uttar 
Pradesh havc alr£'ady started work. 
The matter is being pursuE>d with the 
remaining States. 

(b) The Government of India have 
advised the State Governments re-
garding the general pattern and scope 
of the lists to ~ prepared by them. 
When all the State Governments have 
their basic material, the Government 
of India may take up the question of 
bringing out a consolidated IiRt. 

(e) and (d). It has been dpcided to 
extend financial assistance to State 
Governments at 33j per cent of ~ 
approved expenditure. Th'! State 
Governments are being informed ac-
cordingly. 
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Shrl lIumayuo Iablr: Sir, no time 
limit can be ;;d ~ such. But, w. 
hope that the work will be eomplet-
ed within about 2 r~  Some of 




